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Respondent(s)

Advocate fer.- I'
Respondent(s)

- Notes of the Registry

Orders of the Trlbunal

"~ 472011 OANo. 170/2011

" | therefore, dlsmlssed as Wlthdrawn

In this Apphcatlon it appears that the applicant has moved

%
| an affidavit stating that at present he is not 1nterested to proceed - a:
. with the matter. L

Mr. Salil Trivedi? Advocate, has filed Vakalatnama in the
matter. o ' ' : ' '

" In view of the request made by the applicant, he is
permitted to withdraw this Original Apphcatlon and the same is

OA'stands disposed of accordingly.

(Sudhir'Kumarj'm_V/ |
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